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be enquired into through norm al ad
m inistrative channels.

Setting up  at District Industrial Cen
tres fln Madhya Pradesh

•159. DR. VASANT KUMAR PAN
DIT: Will the Minister of INDUS
TRY be pleased to state:

(a) whether District Industrial Cen
tres of Madhya Pradesh have been 
set up and what steps have been 
taken to  provide efficient staff, finan
cial resources and project plants for 
each district; and

(b) what new guidelines for effec
tive functioning of the District Indus
trial Goitres b  planned by the depart
ment beyond mere identification of 
items and surveys?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI): (a) Yes; 
Sir. The State Governments had 
been advised t0 recruit persons of 
proven ability and adequate expe
rience with qualities of leadership; or
ganisational ability and executive capa
bilities. The Functional Managers ore 
supposed to have adequate qualifica
tions and experience of the functional 
disciplines which they are required to 
undertake. Besides, the General Mana
gers and Functional Managers recruit
ed to man the District Industries 
Centres have been imparted training 
suitable for the functions to be dis
charged by them. Managers (credit) 
have been appointed and are in posi
tion to advise and guide the entre
preneurs in  obtaining institutional fin
ance and process their applications. 
No project plants are proposed to be 
set up by the District Industries Cen
tres themselves.

(b) No new guidelines are ne?ded 
at present. Under the existing guide
lines, besides, identification of items 
and surveys, the District Industries 
Centres are required to  identity, in
duce, train  the entrepreneurs, guide 
them  at pre-operative stage, produc
tion stage and post production stage 
including m arketing assistance etc. 
They are  to  prepare project profiles,

feasibility reports oa  bankable sche
mes and assist the entrepreneurs In 
getting necessary finance from  hanks/ 
financial institutions etc.

■ aiabw aaaent of salary paid t»
prlaonew  of war

•160. SHRI MUKHTLAR SINGH
MALIK: Will the Minister of DE-
FENCE he pleased to state:

(a) the  expenditure incurred by 
Indian Government on advance of 
salary given to Pakistani Prisoners ef 
War after the Indo-Pak conflict daring 
1971;

(b) whether Pakistan Government
have since reimbursed that amount; 
and

(c) if not, whether any steps have 
been taken by the Government of 
India during the last one year to re
cover that amount from Pakistan, and 
if so, the details thereof?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to
(c). The expenditure incurred by 
the Government of India on advance 
of salary given to Pakistani Prisoners 
of war after the Indo-Pak conflict
during 1971 for the period ending
December 1977 is Rs. 3,71,42,341.16.

The question of reimbursement of 
the expenditure incurred on the Pakis
tani Prisoners of War, including the 
salary advanced to them, had been
raised with the Pakistan Government 
on a number of occasions in the past 
but the latter has not so far agreed 
with our contention. There has been 
no change in the position in course 
of the last one year.

Delay in setting up of District Indus
trial Centres

•161. SHRT M. V. CHANDRA- 
SHEKHARA MURTHY: 

SHRI R. V. SWAMINATHAN:
Will the Minister of INDUSTRY be 

pleased to  state:

(a) whether District Industrial Cen
tres mooted by the Centre to take 
industry to the country-side have yet 
t0 take off the ground in  maay States?
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(b) if so, w hat are  the main reasons 
for delay;

(c) in how many States, schemes to 
spread industries in  villages have 
made progress; and

(d) whether any directions have 
been issued to these States in  this 
regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI): (a)
District Industries Centres have come 
up in all States excepting Punjab.

(b) The District Industries Cen
tres in Punjab were approved only in 
September end this year. The State 
Government has informed that all 
preliminary action is complete and the 
programme will be put into operation 
very soon.

(c) All the States have reported 
progress. The District Industries Cen
tres are engaged in up-dating the 
techno-economic surveys, drawing up 
detailed development plans, identify
ing industries, preparation of project 
profiles and feasibility reports, tak
ing up of loan cases with the banks 
and identifying entrepreneurs, sur
veying existing units, outlining the 
marketing assistance programme etc.

(d) Necessary guidelines have al
ready been issued to the State Gov
ernments/Union Territory Adminis
trations regarding implementation of 
the District Industries Centres Scheme. 
The programme is being continuously 
monitored through various Coordina
tion Committees viz; District Advisory 
Committee; State Level Committee; 
Regional Coordination Committees 
and Central Coordination Commit
tee.

National Power Grid Scheme

1386. SHRI JANARDHANA POO
JARY; Will the Minister of ENERGY 
be pleased to statq:

(a) whether Government are consi
dering a scheme to have a National 
Power Grid; and 
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(b) if so, the details thereof?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a)

Yes, Sir.

(b) As a first step, the generating
stations within a State will be linked. 
The next stage is to link the contigu
ous States into a Regional Grid, and 
then link the Regions with one another 
to form the National Grid.
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